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Year Number of persons 

1987 

1988 

(c) Out of the accidents involving DTC 
buses during the period January 1987 to 
December. 1988. DTC have deposited with 
the concerned Motor Accidents Claims Tri
bunals a sum of Rs. 39.08,5001- in respect of 
117 cases where Tribunals have passed 
interimlfinal awards. 

Revised Edition of Education Code and 
Account Code for Kendriya Vidyalaya 

Sangathan 

4018. SHRI HET RAM: Will the Minis
ter of HUMAN RESOURCE DEVELOP
MENT be pleased to state: 

(a) whether the revised edition of the 
Education Code and Accounts Code for 
Kendriya Vidyafayas are in the process of 
preparat ion; 

(b) if so, when the new and revised 
edition is likely to be brought out; 

(c) whether these would be made avail
able to the employees of Kendriya Vidyalaya 
Sangathan on the pattern of Government of 
India Rules; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) and (b). The Accounts Code for 
Kendriya Vidyalaya Sangathan and is under 
print. There is no proposal at present to 
revise Education Code. 

Killed Injured 

202 1632 

224 1588 

(c) and (d). These publications are not 
for sale and are meant for internal use in 
Vidyalaya Sangathan (Headquarters), Re
gional Officers and Kendriya Vidyalayas. 
These are available for reference to all the 
employees. 

[ Translation] 

Setting up of Various Plants in Madhya 
Pradesh 

4019. SHRI MAHENDRA SINGH: Will 
the Minister of STEEL AND MINES be 
pleased to state: 

(a) whether Union Government have 
issued any letters of intent for setting up of 
any sponge iron plants, mini steel plants and 
composite steel plants during the last three 
years in Madhya Pradesh; 

(b) if so, the details thereof; and 

(c) the reasons for non-setting up of 
those plants so far? 

THE MINISTER OF STEEL AND 
MINES (SHRI M.L. FOTEDAR): (a) to (c). 
Since 1986-87 three letters of intent have 
been issued for setting up of mini steel pJants 
in Madhya Pradesh. In addition, 2 Letters of 
Intent and 26 registrations have been issued 
for production of sponge iron since then. The 
mini-steel projects are in various stages of 
implementation. Investment decision re
garding Sponge Iron Plants would need to 
be taken by enterpreneurs on the basis of 
their commercial judgment. 




